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RBI1/2018-19/211 - Jyeshtha 12, 1941
DCBR.RCBD.BC.N0.11/19.51.025/2018-19 June 12, 2019

All State Co-operative Banks/
Central Cooperative Banks

Madam/Dear Sir

Inclusion in the Second Schedule to the Reserve Bank of India Act, 1934 — Delhi
State Co-operative Bank Ltd., Delhi

We advise that the name of “Delhi State Co-operative Bank Ltd., Delhi" has been included
in the Second Schedule to the Reserve Bank of India Act, 1934 by Notification
DCBR.CO.RCBD.N0.02/19.51.025/2018-19 dated April 1, 2019 published in the Gazette of
India (Weekly No. 21 - Part lll - Section 4) dated May 25- May 31, 2019.

Yours faithfully

(Neeraj Nigam)
Chief General Manager
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Department of Co-operative Bank Regulation, Central Office, C-7, 1% 2" Floor, Bandra-Kurla Complex, Bandra (E), Mumbai - 400 051
Phone: 022 - 26578300/ 26578100; Fax: 022 - 26571117; E-mail: cgmdcbrco@rbi.org.in
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Caution: RBI never sends mails, SMSs or makes calls asking for personal information like bank account details, passwords,

etc. It never keeps or offers funds to anyone. Please do not respond in any manner to such offers.
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